CENTRAL ADMINISTRATIVE TIRBUNAL
PRINCIPAL BENCH

CP.285/2006
MA.1578/2068
0A.1479/2804

MNew Delhi thisthe 6th day of September, 2006

Hon'ble Mr. Justice M.A Khan, Vice Chairman &)
Hen’ble Mr.ﬁa}).bayal, Member {(A)

Ahtecham Raja

Ex head Constable of Delhi Police

{P18 No.28740580) '

Rio Qr.No.2, Type-1,

P.S. Preet Vihar, Delhi. ..... Applicant.
{By Advocate: Shri Aait Singal )

Versus
i. 8h. XX Panl :
- Commissioner of Police
Police Head Quarters,
1P Estate, New Delhi. -

2. Sh. R. S Xrishnia
Addl. C.P.{Security}
Security Main Lines,
Vinay Marp, New Dlchi

3 Sh.D 8 Norawat
Addl. D.CP., HQ (Security)
Security Main Lines,
. Vinay Marg, New Dethi. ‘ ..... Respandents.
{By Advocate: None) ' '

O RDE R{ORAL}

By Hon'ble Mr. Justice MLAKhan, Vice Chaliman{d)

Learned counsel for applicant states that he wishes to file Writ Petition before
the Hon’ble High Court against the arder of the Tribunal and now he does not want to
pursue the present CP and it may be dismissed as withdravwn. Accordingly, this CP-

283/2006 is dismissed as withdravm. MA.1570/2006 filed on 05.09.2006 also stands

dispased off. |
(4D Dayal) | LAKhaw) |
Member {A) Vice Chairman {J})

mk



